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DEILHT LEGISLATI v HAoSEMBLY SECRETARTI AT

BULLETIN PART - 71T
(General information relating to Legislative & other matters)

Thursday, December 28,.1995/prusa7, 1317 (saka)

DETENTICN AND RELEAS

42E OF MEMZEER

g wireless MesSsage dated 05.12,95

18 Speaker, Delhi Legislative Assemb: -
Erom the Deputy Commissj

g ! 3 E Police, New Delhi District,
Sew Delhi was received on 12,12.1995; ~

"I have the ho

3CVez (lashmi, Hon'ble Me

longwith his other sup detained under Section 65
Delhi Police Act, 1978 for disobeyin. the lawful directions

Police from parliament Street, New d=lhi at 2.93 p.m.

lay i.e. 6.12,95,

nour tc inform you that &
mber of lLegisl tive
porters was

hri
AsBenbly, Delhi

He was' releaszed at 2.20 PM from Police Station,
=rliement Ctreet, New Delhi,

the same day T.e. 06.12.1995"
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